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Heard both sides: 

saAA ha 	e 	g executionoeh  n2   
orders ôf this Tribunal passedin. O.A. No. 351/00023/2014 
dated 2.6.2015. 

.3. 	Today the Ld. CouneI for the respondents have 
pFoduced a memorandum dated 207.2015 and submits that 
they have com 	 rd plied with the ors by passing an order after 
considering the representation of the applicant. 

In the circumstances and in view of passing of the 
speaking order by the respondents, the M.A. is disposed Of 
beiñ• rendered infructuous. - 

However, the applicant is at liberty to question the order, 
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MEMBER(A) 	 . 	MEMBER(J) 
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